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State Environment Impact Assessment Authority, Haryana,
Bays No.55-58, Prayatan Bhawan, Sector-2 Panchkula.

Telephone No. 0 17 2-2565232
E-mail ID: seiaa-2 1.env@hry.sov.in

Memo No: SEIAA (lS0\lHR/202U 2( I

To

D^ted; e1t09t2024

Deputy Commissioner,
Ambala
Email : dcamb@hry.nic.in

Subject: Anrrroval of District Survev Report (DSR) for Ambala District.

The matter was taken up during 296th Meeting of SEAC, Haryana held on 12,0i.2024
for discussion. Shri Om Dutt, Mining Officer, representative ol Directorate, Mines & Geology,
Haryana was also present during the meeting. The committee thoroughly discussed the submissions
made by Deputy Commissioner, Ambala regarding the DSR of District Ambala. After discussion,
the SEAC, Haryana agreed with the submissions of the Deputy commissioner, Ambala and
recommended that the District DSR may be sent to SEIAA for approval.

FINDINGSANDDECISIONOFTHEAUTHORITY (SEIAA):

The case was taken up during the 180th Meeting of sEIAA held on 10.0g.2024. Upon
perusal of relevant record placed on the file, the Authority decided to approve the District Surwey
Repot (DSR) for sustainable sand mining for Ambala district.

Accordingly, the authority grants its approval to the DSR forwarded by the DC,
Ambala , Haryana under intimation to the Mines & Geology Department Haryana.

Endst: No. SEIAA/HR/2024t Q( 2-J83
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Member Se{retary,
SEIAA. Harvana
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Member Sec"retary,
SEIAA, Haryana,

D^te* oq 109/2024----f

A copy of the above is forwarded to the followings for information and necessary
action:

1. Director General Mines & Geology Department, Haryana ptot No - 9, Second Floor,
IT Park, Sector 22, Panchkula

2. State Experl Appraisal Committee, Haryana, Bays No.55-5g, prayaran Bhawan,
Sector-2 Panchkula
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